Central Administrative Tribunal
principal Bench (]

O.A. No. 2561 of 1998
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New Delhi, dated thils the (sth MNovember, |

ton ble Mr. S.R. adige, Yice Chalrman (A}
on ble Mrs, Lakshmi Sweminathan, Member 1)

Mrs. Nita Sen,
W/0 Shri Subrata Sen,
R0 JG-1/722, Vikas Puri,
Hew Delhi-110018, ... Applicant
(By Advocate: Shri Praveen Chaturvedl
proxy counsel for Mrs. Mridula Ray)

Veraus
indian Agricultural Research Institute through
the Director,

Fuss Road, ,
Hew Delhi, ... Respondents

(By Advocates Shri vijay Choudhary)

ORDER. (Oral)

BY HOM BRLE MR. S.R. ADIGE. VICE CHATIRMAN_ (A}

\h b

Meard both sides.

2. In the light of Delhi High Court’s or de¥

dated 9.7.9% in CPW-3417/97 on an identical matter this

0. A, - i3 disposed of in terms of the aforesaild order of

the Dslhl High Court. HNo costs.
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(Mrs, Lakshmil Swamlnathsan) (8. R. Z&ige)
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